Annexure — 5

Name of the corporate debtor: Laxmi Pipes Limited; Date of commencement of CIRP: 17.05.2023 (Order served to IRP dated 17.05.2023); List of creditors as on: 15.06.2023

List of operational creditors (Workmen)

(Amount in Rs.)
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NA NA NA NA NA NA NA NA NA NA NA NA NA




